
To 
From 

R. Jayanthi., M.SC., P.G.D.G., 
Deputy Director, 
Dept. of Geology and Mining, 

Collectorate, 
Salem-636 001. 

Tvl.Dalmia Bharat and Sugar and 

Industries Limited, 
Velfakkalpatti Village, 
Karuppur Post, 
Salem-636 012. 

Roc.No.1243/2021/Mines-C dated 10.03.2022. 

Sir 
Mines and Minerals - Major Mineral Magnesite 

and Dunite Salem District - Original Application 

No. 213 of 2021 (SZ) filed by Thiru.S.Sakthivel, 

Salem before the NGT, Southern Zone, Chennai 

Order dated 06.10.2021 - Committee constituteed 

to inspect Tvl.Dalmia Bharat Sugar and Industries 

Limited mines area Over an extent of 574.46.0 

Hects. in S.F.No. 6 of Chettichavadi Village - Salem 

West Taluk - Details of production quantity and 

royalty remittance Called for - Reg. 

Sub: 

1. G.0. Ms. No.903 Industries, Labout and Co- 

operation Department dated 25.02.1966. 
Ref: 

2. G.0.Ms.No.74 Industries (MMD.1) Department 
dated 11.03.1997. 

O.A.No.213/2021 (SZ).. 

One Thiru. S.Sakthivel has filed Original Application No. 

213/2021 before National Green Tribunal (SZ), Chennaiwith a 

prayer to take action against the mining of Magnesite and Dunite by 

Tvl.Dalmia Bharath Sugar and industries Limited granted vide 

G.0.Ms.No.74 Industries (MMD.1) Department dated 11.03.1997 in 

Government land in S.F. No.6 Over an extent of 449.36.4 Hects. in 

Chettichavadi Village of Salem Taluk and District 

In this connection, The Hon'ble National Green Tribunal (SZ), 

Chennai in its order dt.06.10.2021 has directed the Joint committee 

constituted by the NGT to cause inspection and submit a factual as 

well as action taken report, if there is any Violation found 

before16.11.2021. Accordingly the Director of Geology and Mining 

has constituted the teams to ascertain the volume of mineral 
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extracted to confirm whether illegal mining was carried out by 

Lessee Company by using Total station survey and directed the 

team members to submit the report.

In this regard, the details of transport permit obtained, actual 

quantity transported and royalty remittance details for Magnesite 

and Dunite has to be furnished before the Hon'ble National Green 

Tribunal (SZ). 

Hence, it is requested to submit the details of year wise 

production, transport permit obtained, quantity transported, royalty 
and difference royalty remittance from 1966-67 to till date for 

Magnesite and Dunite to this office immediately without delay. 

This is treated as most urgent. 

Deputy Director, 
Dept. of Geology and Minin9, 

Salem. 



Jbdmin adninessim@gmail.com 
Gmail 

DETAILS SOUGHT AS PER LETTER DT.10.03.2022-REG 21 MAR 217 

message 
Mar 19, 2022 at 1:24 P 

MC-MINES <dalmiamagnesitemines@yahoo.com> 
eply-To: DMC-MINES <dalmiamagnesitemines@yaho0.com> 
: ddmines slm <ddminesslm@gmail.com> 
c: Ambuj Srivastava <srivastava.ambuj@dalmiabharat.com> S 213122 

Dear Madam, 

Sub-Details of production, transport and other details sought-reg. 

Ref-Your letter dated- 10.03.2022. 

With reference to the above cited letter, we submit hereby our reply and details sought in the attachment below. 

This is for your kind information. 

With kind regards 

P.G.Kalidass, 
Agent and Supdt of Mines, 

CCJ Mines-Salem. 
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Reply Letter dt 18.03.2022 to DD Ltr dt 10.03.2022.pdf 
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SL: MM:26142 
Date:19.03.2022 

To, 
The Deputy Director, 

Department of Geology and Mines, 

Collectorate, Salem. 

Dear Madam, 

Sub: Submission of details of transport quantities, royalty remittance for 

the period from 2006-07 to 2020-21 -reg 

A3 122 

Ref: Your Letter No- ROC.No.1243/2021/Mines-C 
dated 10.03.2022-reg. 

This has reference to the above cited letter, 

The Dalmia Bharat Sugar & Industries Ltd carried out Mining Operations as 

per 
G.O.M.S.No.903 dated 25.02.1966 upto 19.08.1986 and then as per the 

lease renewal order G.O.M.S.No.74 dated 11.03.1997 from 20.08.1986-

19.08.2006. 

We had applied for lease renewal over an extent of 449.364 Ha and 

surrendered 82.616 Ha vide our letter dated 11.07.2005. 

Further we had applied for Environmental Clearance through the Secretary, 

Industries Department dated 09.02.2006. 





! 
9 o 

lo
 o

 
|A

| 



w*ww.ww 
wwww%. 

www.owx*w 

SAVINCGS QErE PROSPERITY 
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Challan for paynment of mone ISalem 

RMITTENAi m{gria 

By whoyialt Nine & Adir Royalty frons for Raw Magnesit4|| 
for the year 2019-20 Dalmi Mrat Sugar angha 

IndustLimisehC 2M2 
Do. GliaWldgn
site 

Corpothe 
Salem 636 Or2.-

Taluk: Salem 
Village:Chettichavadi. 
S.F.No: 6(P) 
OAE -531.75.0 Hects 
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HEAD OF ACCOUNT P 
RS. 

0853 Non Ferrous Mining and 
Metallurgical Industries 
00 Non 

226645 

Ferrous Mining and 

Metallurgical Industries 102 Mineral 
concession Fees, Rents and Royalties 
AB Reris and Rcyaltics 
32 61-Royalty-Mines & Quarries 

D.P.Code -0853-00-102-AB-32 61 
Amount in words Two laks Twenty six thousand Six hundred Fourty 
five only. 

226645 

Total 

Verified, Received cash and grant receipt/ 

Signatupe f the Gler 
VerifyirDEPUIYsD!RBC R 

Dept. ofGooTogyatiring, 

Signatup AT� ANK NNDIAJ, 

TregsurDfficer 

mitter ILSoórd *Ur..O913) 
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SAREN NK/TREASr 
Receivgd Rupçee : .. 
..w. 
Agent /Ac6kptant Cashienshrol 

.fn TF93,RUBHAKARAN 
No.5614949 Treasuoiee Se 

NoK-93 
OCT Z5K;. 

Head coaht should-be et in by DN 
Officer/r&ougnofiçer 
o be useden d pepártmental OficefanOfficer passed 
the Challan torpayment by a private parky. 
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From To 

R. Jayanthi., M.SC., P.G.D.G., 
Deputy Director, 
Dept. of Geology and Mining, 
Collectorate, 
Salem-636 001. 

Tvl.Dalmia Bharat and Sugar and 
Industries Limited, 
Vellakkalpatti Village, 
Karuppur Post, 
Salem-636 012. 

Roc.No.1243/2021/Mines-C dated .04.2022. 

Sir 
Sub: Mines and Minerals - Major Mineral - Magnesite 

and Dunite Salem District Original Application
No. 213 of 2021 (SZ) filed by Thiru.S.Sakthivel, 
Salem before the NGT, Southern Zone, Chennai 
Order dated 06.10.2021 Committee constituted 
to inspect Tvl.Dalmia Bharat Sugar and Industries 

Limited mines area- Over an extent of 574.46.0 
Hects. in S.F.No. 6 of Chettichavadi Village Salem 

West Taluk Details of production quantity and 
royalty remittance Called for - Reg. 

Ref 1. G.0.Ms. No.903 Industries, Labout and Co 
operation Department dated 25.02.1966.

2. G.0.Ms.No.74 Industries (MMD.1) Department 
dated 11.03.1997. 

3. NGT Southern Zone, Order dated 06.10.2021 in 
O.A.No.213/2021 (SZ). 

4. This office letter even No. dated 10.03.2022. 

5. Your E-mail message dated 19.03.2022. 

One Thiru. S.Sakthivel has filed Original Application No. 

213/2021 before National Green Tribunal (SZ), Chennaiwitha 

prayer to take action against the mining of Magnesite and Dunite by 

Tvl.Dalmia Bharath Sugar and industries Limited granted vide 

G.0.Ms.No.74 Industries (MMD. 1) Department dated 11.03.1997 in 

Government land in S.F. No.6 Over an extent of 449.36.4 Hects. in 

Chettichavadi Village of Salem Taluk and District. 

The details of year wise production, transport permit 

obtained, quantity transported, royalty and difference royalty 
remittance from 1966-67 to till date for Magnesite and Dunite had 

been requested vide reference 4h cited. 
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Subsequently, you have submitted the aforesaid details fromh 

the year 2006-07 only vide reference 5 cited. In order to file 

report before Hon'ble NGT, remaining years from the original lease 

granted period i.e., 1966-67 to 2005-06 is required. 

As per rule 51 of Mineral Concession Rules 1960 and rules 45 
and 52 3 
and 52 of Mineral Conservation ,and Development Rules 1988, 
returns and statements shall be submitted to the 1BM and State 

Government and hence it is requested to furnish the copy of the 

same from 1966-67 to 2020-2021 as well as pit mouth register for 

Magnesite and Dunite to this office immediately without delay. So as 

to enable us to verify the records and same may be filed before the 

Hon 'ble NGT. 

281122- 

Deputy Director, 
Dept. of Geology and Mining, 

Salem. 

Copy submittéa to the Director of Geology and Mining, Guindy, 
Chennai for kind information. 

R CPY 
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kRmt Supa l. nt 



Glugis 

g.Glggu6, 6TD.6T6ivel,.gh14 
G6h s00T 9lus65i, 
oilushusd uommih agrhi655I6np, 
oTOJLL 9LAui gjuvsi, 
Gso-636 001. 

LoT6LL LBlGG6TD6vaUT, 
Gssv. 

H Seci) 

5.1243/2021/s6ofo- pST 04.2022 
uIT. 

GuTG6T 660fLotd LoDpin 6ijThlsD - LDTSöOTUSmLD Gs¢luu 

$rUuTLD opésS ST600r.213/2021 - Gso uITOJILLD -

GlouL GuuGlás 2flo upraelugI - 6LÈSLO 

JDIDG 1966-67 u5 1978-79 

616ulaun s0T E6L�SLG uICas6iT 8Jpráis Gsrqgsv 
- GlgTLTuTS. 

1. LDITSOOT LsDLD G5flu uGsMLn Siúumuù apáG 6T60T. 
213/2021 n500T BT6ir 06.10.2021. 

2. us6Bi, ysiluiusv omgub srsEspGI1Smp. hlsoori, 
Gls s0T s0 60T g .6.6T600. 1355/6TubsTLD9/2006 bT6T 
09.03.2022. 

UITT 606 

LnSD 1-6) 61s0JLD oIT 6OT LI6Lu Gzfu uGr60LD $iriuTLu 6M600TuSlsor 

isoau 2-6id 6n20 gluusg5i, ysiuiusd unjpid agasDGImp, 
Gls sor660T uissfliT 819556s Gøau LoToLLOD, Gsu oILLO, 

giucoosibs GLosOT 6L 
alauL aluGss mL�sLG ALnaupriblu 1966-67 s 1978-79 
160Juilor s0T 66T5pGs30TLTSOT BSDL�SLO uIGaiBls.sn6IT Lu&lsusn6oT Gleiiugi 

6T60T LDp B6m60TL 

6TT Ga, idurgs Asm_ÁLuTE Gujuig BgoisarsAhG 1966-67 pso 
1978-79 16DITLilaTT 65naubmG BLé6LG Agunh aupridAlu gDLÖsL6 

u$IGuGs6m6T 
GlsIT6T hpsdr. 

GunpessoTL LLusTLITLI ams ugriIGONDIGsLG6 

2812 

516066T 2luBGBT, 
yuiluuso umguò sHJTsiGI6DD, 29 APR 2022 

5 iisiei, youiuus obmú ana`Ej6np, AlssoTig, Glasars60T-600 032 
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